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(a) the details d persons and parties 
from whom rupees one lakh or more are due 
as outstandi amount of rent of the house 
etc. allotted to them by the Diedorate of 
Estates; 

@)the amount outstanding against each 
of them; 

(c) the particulars of such persons who 
have vacated the houses; 

(d) the particulars of persons against 
whom no action has been taken to get the 
house vacated; and 

(e) the particulars of persons against 
whom cases under law have been initiated? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) to (e).lnfor- 
mation is being cdleded and shall be laid on 
the table of the House. 

General Pool Houses 

631 7. SHRI BALRAJ PASSI: 
SHRI RAMESH CHAND 
TOMAR: 

WtII the Minister of URBAN DEVELOP- 
MENT be pleased to state: 

(a) the demand for different categories 
of houses in General Pod in Delhi during the 
last three years; 

@)the number of houses atbtted during 
the above period in each category and tho 
percentage thereof; 

(c) the number of houses wnstruded 
during the above period, category-wise; 

(d) the budget allocation and theamount 
spent out of that during tho said period for 
each of the categories; and 

(e) the programmes for building new 
houses, category-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) to (e),The 
information is being oollected and will be 
placed on the Table of the House. 

Assistance under IDS & MT Schonw 

6318. SHRI BALW PASSI: 
SHRI ANADl CHARAN 
DAS: 

WIII the Minister of URBAN DEVELOP- 
MENT be pleased to state the details of 
amount given for each town (State-Wise) 
During each of the last three years under 
Integrated Development of Small and Me- 
dium Towns Scheme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOeMENT 
(SHRI M. ARUNACHALAM): Information is 
given in the Statement attached. 




